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Closure of Textile Mills in Ahmedabad,

Gujarat.
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SHRI BRAHMAKUMAR BHATT
(Gujarat): Sir, L.,

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Your name wili be there for
association.

SHRI BRAHMAKUMAR BHATT: I
have given separate notice for a Short
Duration discussion which is still pending.

THE VICE-CHAIRMAN: (SHR! MD.
SALIM): It will come in any form but
you cannot convert the Special Meations
into a Short Duration Discussion.

SHRI BRAHMAKUMAR BHATT:
Sir, 72 thousand workers were thrown
out on the strect and thcy are jobless and
the closure of 22 mills is imminent throw-
ing 20,000 more workers on the street.
Thercfore, all the unions of all the poiiii-
cal parties including the BIJP F ve formed
a manch. They have comec on the rcad.
The Rasta Roko Andolan is going on and
the Government is not doing anything. It
will not only be a social problem but
even a Jlaw and order problem in
Ahmedabad. Therefore, 1 have suggested
to my friend, Shri Jalappa, thc Textile
Minister to visit Ahmedabad and try to
find a way out to see that these workers
do not go on committing suicide.

Stamp-Duty Scam in U.P.

SHRI GOVINDRAM MIRI (Madhya
Pradesh): Mr.  Vice-Chairman  Sir,
through you, I would like to draw the
attention of the Government of India as
well as the Governnr of U.P. to the
stamp-duty scam services in U.P. Sir, the
U.P. Government has been deprived of
the stamp duty to the tune of Rs. 35.59
crorcs in the case of transfer of propertics
of Indian Explosives Limited, a fertiliscr
manufacturing unit of the I.C.1. India
Limited to Chand Chhaap Fertiliser and
Chemicals Limited, promoted by Duncan
Industries Limited of R.P. Goenka
Group in connivance with the obliging
Deputy Registrar, Stamps and Revenues,
Kanpur. Sir, in January 1995 an enquiry

was “instituted wherein Mr. R.R. Gupta,
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the thea Deputy Registrar (Registration)
and the then Additional District Magis-
trate (Finance), Kanpur were found re-
sponsiblec for thc financial losses to the
State Government. Instead of taking
punitive action against the erring officer,
the State Government preferred to ‘re-
ward" Mr. Gupta by posting him at a
better posting. It is not the only scam to
surface in thc sprawling State of U.P.
During the last six months about 130
inquirics into scams were entrusted to the
economic offcnces wing of the State
Police. Most of the charges in these
scams are levelled against 1AS, IPS offic-
ers, engineers and personnel from treas-
ury and education department. Sir, in
March this year, the Economic Offences
Wing rcgistercd a case of forgery against
Dr. Shivraj Singh, Director in the Ay-
urved Directorate. He is accused of
bungling Rs. 47 crore in buying mcdicines
and drugs. Even the amount was with-
drawn without approval of the budget.
So. Sir, looking into all this I would like
to urge upon the Government to sct up a
scam excavation office or deparument in
the Siate of U.P.
Need te Increase the Central Funds for
Indira Gandhi Canal Project of Rajasthan
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